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The Minister of Parliamentary Affairs,
and Works and Housing

SHRI BUTA SINGH : (a) Total
seating capacity for all events and all

days excluding Yachting was 28.83
lakhs.

(b) and (c) The special Organising
Committee arranged printing of 335,67
lakh tickets against available seating
capacity of 24.37 lakhs, as excess print-
ing of tickets was considered to be a
functional necessity.

(d) The Special Organising Commit-
tee realized net revenue of Rs. 1.77
crores from sale of 19.73 lakh domestic
tickets, In addition, 18,362 tickets
were sold abroad for US § 66,340.

New Forest Policy

*¥]109 SHRI GIRIDHAR GOMANGO :
Will the Minister of AGRICULTURE be
pleased to state : (a) Whether his
Ministry has drafted the new forest
policy to replace the 1952 forest policy;

(b) if so, what are the reasons there-
of;

(c) whether the 1952 forest policy
did not mention about ¢tribal popula-

tion’’ although “‘local population’ word
was there :

(d) if so, what was the impediment
in implementing the policies and pro-
grammes recommended from time to
time by different committees and commis-

sions relating to tribals living in and
around forests; and

(¢) what are the proposals of the
Ministry of Home Affairs and other
agencies relating to the development cf
the forest and protection of tribal inte-
rest in forest ?

JULY 30, 1984

Writien Answers 48

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE :
(SHRI YOGENDRA MAKWANA)
(a) and (b): The existing National
Forest Policy was laid down in 1952.
Since then, forests throughout the coun-
try have suffered serious depletion on
account of intense pressures arising from
the ever-increasing dem inds for firewood
timber and fodder, as well as the inade-
quacy of protective measures, the sacri-
fice of forest lands to non-forest purpo-
ses and the tendency to look upon
forests as a revenue earning resource.
In thisbackground, the existing National
Forest Policy is being reviewed.

(c) and (d) Although the 1952
Folicy does not mention specifically
“‘triba! population”’, it clearly recognises
the importance of meeting the needs of
the local population and the village
communities in the neighbourhood of
forests as well as the need for getting
their support and cooperation, Hence,
the 1952 Policy has nct been an mpe-
diment in implementing programmes
relating to tribals living in and around
the forests and such programmecs have
been taken up by the States.

(e) A statement is laid on the Table
of the House.

Statement

(i) Elimination of contractor-agency
from all forestry operations.

(ii) Harvesting and extraction of
forest produce through the agency of
forest labourers cooperative societies.

(ili) Augmenting the production of
minor forest produce and its scientific
management for socio-economic uplift
of the tribals.

(iv) Gainful employment of the tra-
bals through bencficiary-oriented forest
development schemes.

(v) Promoting forest-based cottage

industry for the amelioration economy
of the tribals.
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(vi) Rehablitation of tribals after
weaning them away from their present
pernicious practice of ““shifting cultiva-
tion’’.

(vii) Conferring heritable but inalien-
able rights to tribal occupants of land
in forest villages and extending to them
developmental benifits as available in
other villages.

(viii) Scientific management of wood-
lot holdings of tribals whith a view to
improving their economy,

(ix) Organisation of all forestry
operation with a view to generating
sustained employment for the tribals.

(x) Strengthening of the tribal deve-
lopment organisations at the Centre and
in the States.

Import of Oflseeds during 1984

*110 SHRI RAMSWARUP RAM :
will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether it is proposed to import
oilseeds during the current year ;

(b) if so, the reasons necessitating
such imports ;

(c) the volume and value of such
oilseeds imports; and

(d) the details of different oilseeds
proposed to be imported ?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD):

(a) : No, Sir..

(b) to (d) : Do not arise.
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Production and Demand of Pulses

*112. SHRI DAULAT RAM SARAN :
SHRI A.R. MALLU : Will
the Minister of AGRICULTURE be
pleased to lay statement showing :

(a) the production of pulses during
1982-83 as against the anticipated target
and demand;

(b) the quantity (with value) of
pulses imported te meet the demand;
and

(c) the estimated rise in the demand
of pulses by 2001 with the increasing
population in the country and measures
contemplated by Government to increase
production within the country to meet
the demand to the maximum and to
reduce imports ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) The
all-India production of pulses during
1982-83 and 1983-84 (Provisional) is esti-
mated at 11_57 million tonnes and 12.68
million tonnes respectively. The national
target for production of pulses was fixed
at 13 to 13.5 million tonnes- for the year





